NEXT HEARING
Tuesday, August 24th 2021
BEFORE THE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA
ORIGINAL APPLICATION NO. 112/2020/EZ

IN THE MATTER OF:-

Dhanishwar Debnath ...Applicant
Versus
Union of India & Ors. ...Respondents
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1. |REPLY AFFIDAVIT ON BEHALF OF 1-10
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"~ 2. | Annexure R/1 11-13
True copy of e-tender Summary Report showing
cancellation of e-tender ePT27.

3. | Annexure R/2 14-16
True copy of e-tender Summary Report showing '
cancellation of e-tender ePT27,

4, | Annexure R/3 17-20
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stvering respondent herein has been issued notice vide Order

dated 9.6.2021 and is filing the present response in respect of issues

pertaining to the answering respondent, without filing any para-wisc
response. The answering respondent does not admit any averment made
in the Application by the Applicant and nothing shall be deemed to be
adimitted by the answering respondents unless specifically admitted

herein under. The answering respondent, however, craves leave of the

- Hon'hle Tribunal to file detailed / para-wise response, if required, at a

later stage.

“That it is a fact thaﬂd{ze to. serious cthnic problems in neighboring
Mizoram, 5286 Bru (Reang) families (approx) were migrated to Tripura
_‘an{d started Hving in Kanchanpur Sub-Division under North Tripura
District fron 20.1 0.1997. It is an established fact that in the past years,:

upto 04.12,2019, several sincere attempts were made jointly by the

Govt. of India,- Govt. of Tripura and Govi. of Mizoram for the

repatriation of $aid Bru-migrants to Mizoram but during the said process

very few families were responided for repattiation.
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and Bru Representative Organizations on 16.1.2020, vide which it has

been” decided that the Bru families zheﬁ residing in temporary reliel
camps in Tripura afier 30.11.2019 and willing to settle in Tripura, will

be resettled in Tripura.

These families will be entitled to rehabilitation package which included,
inter alia, fixed deposit of Rs 4,00,000/- per family for'a petiod of 2
(Two) years, giving resettled family @ piece of land in clusters |
measuring 30" x:40" for construction of house. C}.memam-cifﬁ[fndia to
provide funds to Government of Tripwa for diversion of forest land and

| acquisition of -_pﬁvéta. land required for resettlement. Finaricial assistance
includes & sum of Rs. 1,50,000/- towards House Building Assistance in-
Tripura, Rs. 5,000/ pet family per month as cash assistance and free
cation per family for ‘periods of 2 years from the date of shifting to

resettled locations that would be identified, and many others.




That towards implementation of the Quadripartite Agreement dited 2

16.1.2020, which was executed between Goveérnment of India, |

“ NGovernment  of Tripura, Government of Mizoram and Bru
] .;:;i{epresen“ta.tive Organizations, in total there were diversion proposals
{d ;j‘zagainst six humber of locations under Kanchanpur Sub<Division viz.
Bikramjoypara, Manu-Chailengta,  Gachirampara, Bhandirima-
Pushporampara, Anandabazar & Nandirampara towards the resettlement

of Bru migrants under North District.

The concerned Sub-Divisional Magistrate, been duly authorized, had
initiated 'the**’éi'f?érsian‘ proposals against above mentioned locations
under the Forest Conservation A¢t, 1980, and the proposals were.
uploaded in e<PARIVESH site. The letters of the Chief Conservator of
Forests and“Nodal Officer FCA. has been received by the concerned®
SDMs in the following sites in Kanchanpur Sub-Division,. for initiating

Broposal are:ds under -
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Namie of | Proposed Mouja Area | Proposal | Letter No'& 15 %
.1 Sub- | Loeation No. - Date of |2y
£\ Division ' Nodal -
=N\ 1 | Officer, FCA | ©
Gachirampara  Gachirampara 25 Ha  FP/TR/REH F6-
: AL/S0745 1279/FCFOR |
- 2020/29265-
271, dt-
_ . _ __17.10.2020
Manu- “Manu- 25 Ha FRTRAREN .6+ '
Chailengta Chailengia RF AB/S0604  1279FCTFOR
- D020/27929- |
_ ' 35 dt-
Ranchanpur | 08.10.2020
Anandabazar  CCRF PSS Ha  FPITR/AREN F.6- -

- AB/S0666  [1279/FC/POR-
| : _ PO20/29265-
- 271 dt-
s ) (08.10.2020
Bikramjoypara  {Ujan 10 Ha FPAR/AREN Fo- :
‘Machmara RF AB/S0628  1279/FC/FOR-
. 2020729936~ :
43 [
. 08.10.2020
Nandisampara  [Ujan 10 Ha [FRATR/MREH Fo- '
‘Michmara RF AB/S0707  1279/FC/FOR- |
D020/28637-
644 i
| 13102020
Bhanirima-  CCRF 55 Tl FP/TIREN F6- |
Pushporarnpara. | AB/SOT13 1279FC/FOR-
| _ 2020128645 ]
13,10.2020

6. That thére is no suitable khas land of required quantum available in the

District for rescttlement of Bru-Migrants and if some cases there were

local objections towards the fand so identified'in the very locality for the

ety resettlement purpose.
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| Agreement dated 16.1.2020, for which the 'pm_posa'is were initiated for

diversion of ferest land, in absence of suitable khas land. However, it is
submitted that, before selection of the sites for resettlement, due care
was taken (o maintain the interest of local inhaiﬁizan{sjby‘-addres'siﬁg the
issue regarding resettlement before the concerned ADC village

committee and local people through convening a special gram sabha.

Above all; the BriifMigrants__-:(Reang_ Community) identify as a tribal

ethnic group and like to live in close association with nature and forest

owing to theéirtraditional culture and living practices. Consequently, the

six proposals were initiated for diversion of forest land by the SDM,

Kanchanput.as per.the Forest Conservation Act, 1980.
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That due emphasis in respect of maintenance of ecology was given.

the time of sel¢ction of locations and thus to reduce dependmce of Bru
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A migrant families, to be settled in the very locations, the plan in respect

the migrant families when they will be settled in the identified locations

as per Quadripartite Agreement signed on 16.01.2020,

‘That the proposals towards diversion of the land under Kanchanpur Sub-
‘Division were processed under the procedure laid down under the Farest
Conservation Act, 1980, and the land chosen for the compensatory

afforestation are degraded forest land as per the report of Divisional

Forest Officer, North Triputa.

That it is further submitted as regards the e-tenders, ﬁuhjewma;mrc}i‘the
‘present Application, that those e-Tenders as floated by the. Execiitive

Engineer; Rural Development Department, RD Keiﬁaéh&t;zaii# Division,




were subsequently cancelled by the Executive Engineer, Rural

Development Department, R.D Kanchanpur Division.

| # Vowever, the works relating to provide drinking water in different places
Lijnder Kanchanpur / Panisagar Sub-Division has been taken up by the
/Lxecutive Engineer, Drinking Water and  Sanitation Division,

Dharmanagar, North Tripura, under various schemes of the Govt,

True copy of e-tender Summary Report showing cancellation of e-

Tender is annexed herewith as Annexure — /1, 2 and 3 [Pagell 620

T

10, That the Answering Respondent sibmits that the steps taken by them in
the present case are in coiisonance with the applicable legal provisions,
including provisions of the Forest (Conservation) Act, 1980, as pointed -

out hereinabove, . .

The Applicant is not entitled to'any relief in tiw_r_pr&seﬁ%;pmt:&&dings,




VERIFICATION:-

Verified on this the 21% day of August, 2021, that the contents of
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" GOVERNMENT OF TRIPURA
OFFFICE OF THE EXECUTIVE ENGINEER
RD KANCHANPUR DIVISION
KANCHANPUR, NORTH TRIPURA

R S ———

F.NC: SEVEERDKCP/DIVI2020:21/ 8087 _  Dated: 04/01/2021

Cancellation Order

‘Daormitory with kitchen cum Tollet at Manu Chailengta RF(9 Unit) Vide Tender ID:
2020 CERDD_13565_1 has been cancelled due o admtnistratwa reason,

This is far information to ali concemed brdders

- Extoutive Ené’incg:
RD Kanchanpur Division
: Kanchanpur, North Tripura

. Copy tox-
© The Stiperintending Engineer, RD 3" Circle, Kumarghat, Unakoti 'i‘npufa for favour of your
Kind information pleage,

* Execotive Erigineer
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Date 1 21-Jun-2021 1542 B34 |

---- R Ferivg

. Chiefl Engineer, Rural Deveiopmient Depattment][Superintending
Crganlsation Chatn o Engineer ﬁmiﬂ& CE, Km}ﬁﬁxwlve Engineer Horthem

Divigion-2
" i Tender 1D ZBEQ*CERKDQJBS&SJ
5 : . Yender Ref o' LTS IR DIV

: . ; Construction: of dormmitory with kitthen cum store toilet cum
; 3 Yender Title : bathroem with watar storage tank for' 30 persan at Many

' Chatengla RF snder Dasda RD Block dzmng the FY 2000-24 (05
Kos Uit}

Bids List

T teer Nars been Cancelied before WCical bl OReRing SUmmary

Corrigendum Details

B ~T . oy
B : & Ko, Corrigendum| Corrigendum| Contgendum Mg‘mdumlwhﬁshﬁd Pogument  |Size
! 4 T Fitle Type bescription Risaigon bats Hame {in
: Ty K K U .
LAMCTLLATIONS ancedlation of JOANCELLATEON OF |0 Y H-daredl L a
1 ‘ ey T ardmistrative . . Martec ol BESH
PROER  Jiemder M TEOER e 86 P _ e
Tendering Inviting Authority
|
. "ﬁilps:fftﬁyﬁmieﬁffﬂf&gﬂwitﬁﬁ.icg'ﬂpfﬁpﬁ?cﬂmgﬂ;}Et}i#@’hg#l}i@Q&&fﬁigj}&pﬂg&?’?&ﬂdﬂs{Bmﬁ@ 2-dun21




“- however, intending bidders and other Bi
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GOVERNMENT OF TRIPURA '
RURAL DEVELOPMENT DEPARTMENT
OFFICE OF THE EXECUTIVE ENGINEER
R.D KANCHANPUR DIVISION
Notice inviting - tender,
PRESS rs:cm:e INVITING e-’rmam NO: epmjssjﬂa/xcwmvjzﬂm zii Dated 04.11.2020

P

The ﬁxemtive Engineer, R.D t{anchanpur Diwiston, Kanchanpur, North Tnpura invites on behil
of the ‘Governar of Tripurs’ percentage rate twp cover bid system e-tender-from the ehgi%:e
Contractors Jrirms/Agencies of appropriate class registered vih
PWD/TTAM)QMES/C?WﬁfRa:lwavfGther State PWD up to 5.00 P.M. on 19, 11.2020 for the followig
work:

{ : 2] .55 o ' o
P = @ (g~ L o)
Lo 1 | 28 EBeol wag |cz2<2 &
Lo 81 2 255z EL |EBud] o
© | nameorvHEWORK | 91 SH %g e §25l 8% 3581 &
a1 1 B8 |EEEE8Ec| %2 18228 3
P & Z ugs_'"agé..gn, CRZ< g
i : fot <f H (] =z 3 = o
I Constructton . of . 1 '
;’ dormitory “with kitchen 2 :
| lcum store, tollet cum| o | 8% . o @
bath_m_nm with water ]| S 1 8@ & Qn B O
L o ' pad g - I g .ﬂ'- oG 3
|| storage task for { 8 | ;&.m 218 wa B 5
1! 3o(thirty) . person . at el {0 vf‘% o 3 o &
S Manu. haliengta  RF | o &‘ g é ' " fict -g
. Lunder Dasda Rﬁ Eim:k- & g ¥ b - it &,
2 ‘ Eduring the £y 2020-21 ﬁfé B ¥ D g
(09 nes nit) [ . =
-:‘-Elig'ij\fﬁ{ r's_ shull panic'i‘pa;'e in bidding only in oling through wmne Mmmm‘ %wm
will be 1o of Wi bid/Physical deopping of tander, didders are-allowed to'bid 24x7 untl the time of Bid elfing.
with “op ubinission, - whesein only iheir fatass submmed ‘Hid wm.:lgi e considerad for evaluation, T €

Progurement websitewill not. allove any B wdder to dttempt bidding, after. the stheduled date and time, Earnest: an
Baposiy (EMD) and Bid tee {Tonder fae} are 1o be paid trough orling, pmxa Care stall be ateessible by intéding
Pldder fhwough websile hupm!{mpammndm BOIR: Bid Fee of Bs; 2,500, & lkapnes Two Thousaid Fve Hundred) wy,( i

ton Munﬁahiﬁ

?h& suceessful Biddar M willl alin mwm demmt Bank: ﬁmranw L \ ._gpwt prior to, award of wr"md_
1y ke to be presentat the g Fof any enquiny, please mm.: by
nces tate: « 1035 mmﬁm"ﬂm Ko, A :

wnail ip ne:d;kx:ﬂ*ﬁ@gw i, Pre-Bid Canf
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| GOVERNMENT OF TRIPURA

OFFFICE OF THE EXECUTIVE ENGINEER
RD KANCHANPUR DIVISION

KANCHANPUR, NORTH TRIPURA

Dated: 04/01/2021

FNO: SYER/RIKCPIDIVI2020-21/ 8088

Cancellation Order
ézn cun Toilet at Manu Chailengta RF (8 Uniit) Vide Terider 1D;

Darmitory-with kitch
been cancelled due to administrative reason,

2020_CERDD_13568 1 has
Thisis for.inforniation to all concémad bidders.
WA
TN
Pra Gl
Tutive Engincer

RD Kunchaopur Division
Karichanpur, North Tripura

Copy 105~ |
I The Superinténding Engincer, RD 3% Circle, Kumarghat, Unakoti Tripura for favour of your
kind information please,

Eeciive Engincer
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o eProcurement System of Government of Tripura
e gt it e ol i PP ¥ . S, s RN oo
’ Pt 2}_ Tender Summary Reports .

fefaers Date : 21-Jun-2021 12:41 PM

S Print

o Chict Engineer, Rural Qeveie;}&veﬁ: Department]{Superintending
Organdsation Chain 1l Engineer Circle-3, CE, RODH [Ewetutive Engineer Northem

- Divicion-2
N _ : _ ) Tender 10112020 CERDD_J3I568 1 )
ﬁ ; Tender Ref o 1 ePT2S/EEMD/KCP/OIV020:21 -
jConstruction of dormitory with Kitchen cum store, tollet cum
Terider Tithe | DAtTOOM with water storage tank for 30 (Thirty) person at Manu
' *{Challangta RF under Dasda REY Block during the FY 2020-21{08
HNosumt) .

{Corrigendium Details
Poe

leme Corrigendum [CorfigendumCorrigendum | Comrigenidum|Published  |Docuiment Size
T Tite Type Descripticn Reason jDate Name (in
. ' Ka)

N , N , .

CANCELLATION anceflation of KANCELLATION ORPR2 18 by 1 1
Jedmistrative . E Fﬂanut:s_ df e 04,

forper [fender " JrieTENDER AT by oy S

‘Tendering Ynviting Authority

.~?i'Irps-:fftﬁpraiﬂ-nﬁfm.,gﬂﬁm?ﬁfniﬁg%f#pp?qb'm'p’ﬁﬂcﬁ#%&ttD-iﬁﬁi?il«qiﬁii?j&;}% TenderStat.., 21-Jun-21



(For publegion in the
Local NeVngers ONG
websites)
GOVERNMENT OF TRIPURA
RURAL DEVELOPMENT DEPARTMENT
GFFICE OF THE EXECUTIVE ENGINEER
R.D KANCHANPUR DIVISION

Notice Inviting e-tender.

PRESS NOTICE INVITING &-TENDER NO: ePT2 JEE/RD/KCP/DIV/2020-2¢ Dated 04.11.20%

pura invites on beta of
the eligible Contratys
way/Other State Pip

The Executive E'ng'ineez}iﬁ;.Q__:Kﬁnﬁshﬁ_agnq{}}ivisiﬁﬁ;_kénch;npu_r’, North Tri
the ‘Governor of Tripura’ percentage rate two cover bid system e-tender from
Jrirms/Agencies of appropriate class registered with PWD/TTAADC/MES/CPWD/Rall

ip to 5.00 P.W. ori 19,11,2020 for the following work:

NAME OF THE WORK'

AND BIDDING
TiM_S&N_DﬁA’{E_
APPLICATION
CLASS OF
BIDDER

TIME FOR
© DOCUMENT

SLNO
EARNEST
MONEY & BID

FEE
Tt
COMPLETION

“ESTIMATED
CosT

LAST DATE AND

DOWNLOADING
OF OPENING OF |

BID

- DOCUMENT
DOWNLOADING
AND BIDING AT

. 1

04 (Four) Months

“T Constraction of dormitory
| with kitchen cum storé, toilet
cum hathroom with water
storage tank for 30, (Thirty)
1 | personat Manu Q&éﬁ_éﬁgta'aff :
under Dasda RO BIOtk Guring
the FY 2020:21 (08 nos uait)

(CproEned)
) ng- Qﬁlyi_ in online  through "Waﬁﬁftm

e bidders  shall  participate  in  biddi o in it ough v .
' 1) E:i?iglfate:édfs ami' .,'T'h&rg wilt be no option for gtfﬂi'n'e bi,ﬁfﬂh};ﬁt;ai; dfopp%i_‘fsgjpf*tanden Bj‘_dqarg
aresallowed to'bid 24x7 until the time of Bid closing, with ‘option for R'eeﬁqb-;;;i.sgigp, w@-gre‘jn‘ only thell
{atest.submitted Bid would be tonsidered fQ'r_-'\'e?s{a:luaﬁng._Th_e ‘e-Procurement. w&hme;}?@wnaﬁ allow am
e o o attefpt bidding, after the scheduled date and time, Earnest Fionay Deposit {ENID) and Eid Fe«
{Tender fee) are to be paid through oaline portal only the same shall | 'ch_&s_s;ibief‘ t?g.i,ntgnﬁigg Bidde
through website h_t‘f;fpjs%}’/t;}?igus‘a‘tehddﬁsigqv.in, ‘Bid Fes of Rs. 2,500.00 {Rupees Two. Thousand Fivi
‘Hundred) only; sNorsRefundable. :

o
=
o
g
-

1700 Hours

(Non refundable)
Appropriate Class

Rs.73,71,806,00
EMDs Rs. 73,718.00
BID FEE: Rs, 2,500.00

For any enquiry; please tontact by e-mail to eerdikep-tr@gov.dn. pee:Bid Conference: Date:

11,11:2020 Timé: 12.00 Noon.. | o

{Ekecutive Engineer
R.D. Kanchanpur Division
Karichanpur, North Tripura,




GOVERNMENT OF TRIPURA
 ONFICE OF THE EXECUTIVE ENGINEER

o JRINEANCHANPURTAVISION
: KANCHANPUR : NORTH TRIPURA

No. I BEVER/RD/RCE/DIV/VENDER CORRS 20208 $375°0) Dated: 10.11.2020

LCANCELATION ORDER_}

Due - pngvoidable cireumstnce  DNIT No.:  eDTLZSF/RDCHKCE/DIVA020.81 dated.

05.11.2020," against PNITNO:PTO7/EL/RD/KCHDIV/2020:217 - _ DATED05.11.2020 for  the
work Construction of dommilory shed with kitchen & store, toilet nisd Tathy cwm water storage tank for 30
(thitty} perssi at Blindisisn Pasporampara nwader Dasda RD Block during the year 9020.81, is herchy
weated eancelled.

D, Kaiclusipior Division
Kapelunpr, North Tripum

;C_gg-nym_:« _ _ .
L he Superimending n

gineer;, 1B, Chvlodtl, Kumiarghian, Unikosi Tripura, for favour ol ki
fnfoniion. :
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GOVERNMENT OF TRIPURA
RURAL DEVELOPMENT DEPARTMENT
OFFICE OF THE EXECUTIVE ENGINEER
R.D KANCHANPUR HIVESI(); |

- PNIT NO;evm’ﬂammmewmmﬂzﬂ-z:f DATED:05.11.2020

Kanchanpur, Narﬁ: 'Ir;pura,, ’I‘r:pura m\?;ws percmtage rate e~tendér (Z o C()VI‘R BID
SYSTEM) from the eligible ‘Contractors /Firms/Agencies of appropriate class. registered with
7 PWID/TTAADC/MES/CPWD/Railway/Other State PWD up to 500 PM on 20.10.2020 for the
following works:

SL o pi '_ I ESTIMATED EARNEST | TIME FOR
NO NAME OF THE WORK COST MONEY | COMPLETION

Construgtion of dormitory shed with
kitchen & store, toilet and bath cum
water storage tank for 30 (thirty)
person  at i\naudabamr CCRF _ _ 04 (Four
motja under Dasda RD Block | RS 9b92286.00 | Rs.91923.00 Mfﬁ::;;?
during the year 2020-21; (10 (Unit) |

DNETNo: eDTOYSERDC-3 /KCP
IDIV/2020-2 ) dated: '5,11.2020.

Construction of dormitory shed with
kitchen & store, toilet and batl cum
water storage t'mk for 30 (thzrty)
person at Bhandarima
Pusporampara  under Dasda RD | Rs, 82,72,601.00 | Rs.82.726.00
Block during the year 2020-21.(09 )
(Unit). —
DNITNo: r:I)'l‘i{}a‘&llfRI)Ce—B JKCP
/DIV/2020-2 1 dated: 5.11.2020. '

04 (Four)
Manths

‘Wi

‘Construction of dorm:tory shed with
Riicken & store, toilet and bath cum |-
Water $torage tank i‘c.r 30 (thirty) -

perin a Bhandatima | | i
3| Pusporsmpara under DASdE KD | Rs.73,71,806.00 | Rs, 7371800 | 04 (Four)
‘ ‘Block during the year- vmwz {08 | ' ' - Months
Unit). - '
DNITNo: eDT11/SERDC-3. i’i{Cf’

/DIVI2020-21 dated 5.11.2020.




Counstruction of dormitory shied with
kitchen & 5t0rc:, toilet and bath cum
water storage tank for 36 {thirty)
person at Wainbukcherra Ranipara : S
4 Damcherra RF under Damcherta | Rs, 45,93,863.00 | Rs. 45;939' OQ
RD Block during the. year 202021, |-
(05 Unit). .
DNITNo: ﬂI}TIEfSEmB(‘w? KCp
/DIVA0202 dated: 5.11.2020. . |

Construction of dormitory shed with
kitchen & store, toilel and bath cum
water storage tank for 30 (thirty) |
person ot Gachiramnpara  under U 04 (For
Dasda RD Block duriig the year Rs. 64.33,23000 | Rs.64,332.00 A
2020-21. Q7 Unit).

DNITNo; eDTI3/SE/RDC:3 /KCP
[DIV/2020-2 1dated: 5.11,2020.

Last Daté for Document Downloading is 20.11. 2020 up to 5.00 I’M & Time and Date
for Opening of Technical Bid is at 1200 NOON on 21.11.2028. The Document Dowrloading
and  Bidding  { rumpatm in e-ender pims o through  website
Witps://tripuratenderspgviin, The class of bidders has m ‘he ropriate: ¢hiss depending -
upon the estimated costof the warh '

lﬁmmliangmn le th ’l”riti

04 (Four)
Months -

Maonths



20

PNIT NO: (PT2UEERD/KCPDIVAR02021 7274/ 6" DATED: 06.11.2020

The Executive Engincer, R.D Kanchanpur Division, Kanchanpur, North Tripura
invites tender from oligiblé bidders up to 5.00 PM on 2:4.08.2020 for 5 {Five) Nos
Construetion projects under RD. Kaﬁci:aa;mr Bivision durmg the year 2020-21. For
details visit hitps:/tripuratenders.govin, or contact at Mobile No: 7085862819 for
clarifications, if nny. Any subscquent ccrrsgendu m will be available at the website anty

>\<u‘° -

I.'ﬁxe{ume Engineer
R Kanchanpur Division
Kanchanpur, North Tripura




